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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  W.P.(C) 5722/2025 & CM APPL. 26060/2025 

 SHIV KUMAR SINGH     .....Petitioner 

    Through: Mr. Himanshu Gautam, Adv.  
 

    versus 

 

 UNION OF INDIA & ORS.        .....Respondents 

Through: Mr. Gaurav Mishra, SPC with 

Mr. Kamaldeep GP, Mr. Ajay Pal, Law 

Officer, CRPF 

 CORAM: 

 HON'BLE MR. JUSTICE C. HARI SHANKAR 

 HON'BLE MR. JUSTICE AJAY DIGPAUL 

 

O R D E R (ORAL) 

%          01.05.2025 

 

C. HARI SHANKAR, J. 

 

1. The petitioner challenges his transfer to Telangana on the 

ground that he has an autistic child and as per extant policy, he cannot 

be transferred to such a posting.  

 

2. Admittedly, the petitioner has preferred a representation to the 

respondent which is pending.   

 

3. Learned Counsel for the respondents on instructions from Mr. 

Ajay Pal, Law Officer, is agreeable to the disposal of the writ petition 

with a direction to the respondents to decide the representation within 

two weeks from today.  
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4. Accordingly, the writ petition is disposed of with a direction to 

the respondents to decide the representation submitted by the 

petitioner within two weeks from today. The decision as and when 

taken shall be communicated to the petitioner.  

 

5. The operation of the decision, if adverse to the petitioner, shall 

remain in abeyance for one week, in order to enable the petitioner to 

seek legal remedies, if so advised. 

 

6. Mr. Gautam places reliance on DOPT OM dated 17 November 

2014 and 6 June 2014, annexed as Annexure P-2 to the writ petition. 

The respondents would also keep in mind the said OMs while taking a 

decision on the petitioner’s representation.  

 

7. If the petitioner already stands relieved, the order shall stand 

stayed for the aforesaid period.  

 

C. HARI SHANKAR, J. 

 

AJAY DIGPAUL, J. 

 MAY 1, 2025 

dsn 

    Click here to check corrigendum, if any 
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